SCHEDULE-I
FORM A
PUBLIC ANNOUNCEMENT
Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF GURDAS AGRO PRIVATE LIMITED

RELEVANT
PARTICULARS
1. Name of corporate debtor Gurdas Agro Private Limited
2. Date of incorporation of corporate debtor 20.10.2011
3. Authority under which corporate debtor is incorporated / registered ROC Chandigarh
4. Corporate Identity No. / Limited Liability Identification No. of U51225PB2011PTC035570
corporate debtor
5. Address of the registered office and principal office (if any) of #2301, Bhupindra Flour Mills,
corporate debtor /Aggarsein Nagar, Amrik Singh
Road, Bathinda, Punjab, India,
151001
6. Insolvency commencement date in respect of corporate debtor April 16, 2024
7. Estimated date of closure of insolvency resolution process October 13, 2024
8. Name and registration number of the insolvency professional acting as [Vivek Kumar Arora
interim resolution professional IBBI/IPA-001/IP-P00122/2017-
18/10264
9. Address and e-mail of the interim resolution professional, as registered {#629, Sector 16D, Chandigarh
with the Board ip.vivekarora@gmail.com
10. | Address and e-mail to be used for correspondence with the interim #629, Sector 16D, Chandigarh
resolution professional rp.gurdasagro@yahoo.com
11. | Last date for submission of claims April 30, 2024
12. | Classes of creditors, if any, under clause (b) of sub-section (6A) of NA
section 21, ascertained by the interim resolution professional
13. | Names of Insolvency Professionals identified to act as Authorised NA
Representative of creditors in a class (Three names for each class)
14. | Relevant Forms are available at: www.ibbi.gov.in

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the Gurdas Agro Private Limited on April 16,2024.

The creditors of Gurdas Agro Private Limited, are hereby called upon to submit their claims with proof on or before
April 30,2024 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

-sd-

Vivek Kumar Arora
IBBI/IPA-001/1P-P00122/2017-18/10264

Interim Resolution Professional Gurdas Agro Private Limited
#629, Sector 16D, Chandigarh — 160015

Email: ip.vivekarora@gmail.com ,

Correspondence E-mail: rp.qurdasagro@gmail.com
Phone Number: 9872000629

AFA No.: AA1/10264/02/020125/106738

AFA Valid upto: 02.01.2025

Dated 17.04.2024
Place: Chandigarh
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Indiabulls Asset Reconstruction Company Limited

(CNUSTIARIEPLCIS312)

Rag Office: O nermations Cane, Towsr-1, 4 Fir, .5, Marg
Ephinsions (W) Mumbis-400013. Te: 1022) 2588220 Fac 022) 62589255
Corp. Ofica PletNo. 108,50 Fiae, T Pack, Uyog Vi Phase | Gunagram - 122016
Tl Fax [9124) 4108501

POSSESSION NOTICE [see rule 8(1)]
(for Immovable Property)

Whereas the Authonized Officer of Indiabulis Asset Reconstruction Limited
(JARCL) under the Securiisation and Reconstruction of Financial Assets and £ T
of Interest Act, 2002 and in exertise of powers confemed under Section 13(12)
read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notice
dated 15.07.2022 and publication was done in newspaper Business
Standard in English and Hindi Editions dated 05.11.2022 caling upon the Borrowers!/
GuarantorsMorigagors 1. Ws Bulld Age Construction, 2. Mr. Rajeev Agarwal, 3, Mrs,
Arti Agarwal 10 repay the amount mentioned in the Nosos beng Rs. 2,48,59 812
(Rupees Two Crores Forty Eight Lakhs Fifty Nine Thousand Hundred and
Twelve Only) as on 30.06.2022 in the Account Number DAADO1E1N n the name of Ws
| Build Age Construction logether with hurther interest from 01.07.2022 plus cost. charges
and expenses, olc. hareon within 60 days from the date of recsipl of the sad Notice

The borowers having faded 10 repay he amount, nolics is heredy given 10 the bormowers
and the public in general hat the undersigned has taken possession of the property
described heren balow in exercise of powers confirred on him under Section 13(4) of the
said Act read with Rule B of the said Rules on ths 15th day of April of the year 2024,

The Borrowers in parbicular & the public in general is hereby cautoned not 1o deal with the
property & any dealngs wih the property wil be subject 1o the charge of Indlabulls Asset
| Reconstruction Company Limited for an amount of Rs. 2.48,59,812% as on 30.06.2022
and further interest from 01,07.2022 plus cost charges and expenses, elc. thereon

The borrower’s attention is invited to the provisions of Sub-Section (8) of Section 13
of the Act, in respect of time available, to redeem the Secured Assets.

Froehold Piot No. 3A, Second Floor, Bungalow Sheith Al Bahadur Habibulla and
Others, Mahatma Gandhi Marg, Ward Hazralgan), Lucknow- 226001, Uttar Pradesh.
area admeasuning 28188 sq WRWedasaerSdeDeedNo 5006 dated
09.05.2017. Name of the owner Rajeev Agarwal

Boundaries:- East: Fieid French MPa&HmmNoﬁDru

indiabulls

North: PN.G. Office Premises, South: Road & PiotNo. 2

Authorised Officer
Date: 18.04.2024 Indiabulls Assets Reccastruction Company Limited
Place: Lucknow, Uttar Pradesh Trustes on behalf Indlabulls ARC-XIV

(x Edelweiss

EDELWEISS ASSET RﬁCONSTRUCTION COMPANY LIMITED
Co(;mh lumber: U67100MH2007PLC174759
Edelweiss Nouu OH CST Road, Kalina, Mumbai- 400 098

Tel: +91 22 4183 0600| mhmwmh
Grievance Redressal Officer: Please visit www.edelweissarc.in or

Call at +91 22 4183 0600, Contact Centre No.: 1800 2666540

Email:customercare. sarc.in

POSSESSION NOTICE [See Rule 8(1))
(For Immovable property)

Whereas, The Authorised Officer of the Edelweiss Asset Reconstruction Company

mact with R 3 of the Sty Intareat (Fadvmaemant] Rides. 2017 sessnd Namand Noticn

& Clip

M € 20 of 26 *
tesponsie bor any loss of propary under he amumstances.

Furthar the notice is haredy given to the Borrower's. thit in case they fad to collect the above said
articies same shall be sold in accordance with Law.

For further detads, Contact toll free no. 1500 2672 499 from 09:30 hrs 10 18:00 hes between Monday
10 Friday or write (o email - auction Nifl com.

Corporate Office : Plot No. 98, PhaseV, Udyog Vihar, Gurgaon, Haryana- 122015,

Page

$d Aurorisad Officer
Place - Kunkshera BFL Home France Limied (FLHR)
Date - 17-04-2004 (Formerdy known as inda infoline Housing Firance L)
SCHEDULE]
FORM A
PUBLIC ANNOUNCEMENT
Under 6 of tho Insohvency and Barkngicy Bowrd of nda
(Insatvency Process for Comporate Persons) Regulations. 2016
FOR THE ATTENTION OF THE CREDITORS OF GURDAS AGRO PRIVATE LIMITED
1, |Nama of Corporate Deblor Gurdas Agro Private Limfed
2. [Date of Incomporation of Comerate Debicr 20102011

3 JAuttorly under which Corporate Debler 8| ROC Chandigarh
|incorperated/ Registered

4 lcwmu Identity No. / Limited Liabiity| US1225PB2011PTC0S10
\dentcation No of Corporate Debter

S |Address of the Regsiered Ofice and Principal [ #2301, Bhupindra Floer Mills
(Ofice (f any) of Comorate Deblor Aggarsein Nagar, Amrk Singh Road
Bahind, Punyab, Inda - 151001

6. [insohency Commencement Dae in respect of | Apnil 16, 2024
iCorporate Deblor

7. [Estmated Date of closure of lnsolvency|October 13, 2004
|Resolution Process

8. [Nama and Registration Number of the insolvency | Vivek Kumar Arora
professional acting as Interim Resolution| IBBU/IPA-001/IP-P00122/2017-
Professony 1810264

9. |Address and E<mal of the Inferm Resolution | #629, Secter 16-D, Chandigarh
Professiondl, as registersd with the Board

10. Address and E-mail 1o be used for comespondence | 2629, Secker 16-D, Chandgarh
fwith the nterin Resoiution Professional

11, [Last Date for Submession of claims

12. |Classes of Crediors, f any. under Clause (b) of |NA
Sub-Secton (6A) of Secton 21, ascertained by e
Interm Resoluton Professional

13, [Names of nsohvency Professionals idenified 10| NA
act as Authorised Regresentalive of crediors na
iciass (Three names for sach dass)

14, [Relevant Formsare avaladleat www Db govn

Notos & heredy gven Hat the National Company Law Tribusal has ordored the
commencemént of 3 comoraie nsoivency reschton prooess of e Gurdas Agro Private
Limited on April 16, 2024

The crediors of Gurdas Agro Private Limited. are here by caled upon 10 submit Sher clams with

proct 0n or betore Apel 30, 2024 10 the inteem resolution professional at e address
aganstestyNo.10.

The feancial credions shall submit ther clams with proof by electionic means only. Al other
creditors may submi e clams with proof n parson, by post or by electonic means

Submission of false or misieading proots of claim shall attract penaltes 4
Date: 17.04 2024 Vivek Kumar Arora
Place: Chardgarh IBBIPA-D01IP-PO0 1227201 71810264

#629, Sactor 16-0, Chandigarh - 160015, Emai: i vvekaroragmad com,
Correspondence E-mai: p com, Phone Number: 5672000629
AFA No.: AAT10264/02020125/106738. AFA Valid upto: 0201 2025
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